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rna), be called upon to eloct a member 
on tbe 19th August. 1970, aod that the 
poll may be taken on Sunday, tbe 20tb 
September, 1970, is under tbe active 
considerntion of tbe Election Commission. 

(b) Tbe vacanc)' occurred due t(> 
dcaUl of Sbri Diwan Chand Sharma OD 
Ibe ~  December, 1969. AI tbat time 
tbe electoral rolls of all tbe assembly 
cOllltituencloa tbrougbout Ibe counlry. 
including those comprised in Ourdaspur 
ParliamelltaIJ Constituency. were beipll 
intensively revised. Tbe electoral rolls 
as revised witb reforen" to tbe Qualifyinjl 
date 1.1.1970, were IInall,. published on 
15.1.11170. Thereafter proposal for 
boldin, tbe bYI,election io Ourdaspur 
Parliam.lltarr Constituenc), in Junl, 
1970 was ("onsidered by the Election 
Commission. While tbe mailer ~ 

under consideration, a larlle number of n-
preconlal iOD8 were received in the Commi-
Sllon stat ina tbat the rural voteTl would 
not be free their agricultural activities 
before tbe middle of July. 1970 and 
tbereafter tbe rain, season. will start 
renderiDIL the boldinll of any election im-

pOlllble durinll the mODsoon months. 
It W8I allO aaecrtalDed that in the past 
no election hed taken place in the State 
of PUlljab, ponieularly in this area, 
duinll theporlod from Ma)' to tbe elld 
of the raillY season. After cOllsiderinll 
all the representations received. the 
Commitlioll deeided 1I0t to hold the bye-
election in the month of June. 1970, but 
to make every endeavour to hold the elec-
tion as soon as the monsoon was over, 
lbat is to lay, towards the middle or end 
of SIIptembor, 1970. 

(e) No, Sir. 

Clta .... III S, .... for Grantlall IlIdu-
.trlal LlceDceI 

363. SHllI SHIVA CHANDRA JHA 
SHAI MEETHA LAL MEENA : 
SHRI SAMAR OUHA : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND INTERNAL 
TRADE be pleasod to Slate : 

(a) whether it is a fact tbat Govero. 
meot are planing to make a new system 
for Ifantioll industrial licences; 

(b) if so. wheD aDd the details tbere-
of? ' 

(c) if OLI, tbe r'elllOns tberefor 0 

THE DEPUTY MINISTER j;.j THI 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA): (D) 10 (c), Appli. 
catiOns fer projects reQuirinll ilidustriu I 
licences will continue to be submitted in 
the prelcrit-cd form and be processed by 
Administrative Ministries in consultation 
witb technical agencies conccfDecl. befol. 
submislion to the licensing Commilter ;,5 
al prOIlCDI. 

Productiuu .. I' !Sltel io PllbJlc S.'clur 
Steel PlaDts 

364. SHRI SHIVA CHANDRA JHA 
Will the Minisler of STEEL AND HEAVY 
ENGINEEJUNO be pleased 10 siote : 

(a) the perceUI"lIe of .teel to be pro-
duced by the public sector Steel PIODts. 
PlaDt-wise, to the total steel production 
durina the Fourtb Five Year Plan period; 

(b) whether there is 1I0ing to be ~ 
difference in the total production of Ihe 
Bhilai and Bakaro Steel Plants one Iland 
and the Rourkela and the Durgapllr Steel 
Plants on the other; and 

(c) if so, the 'pecine reasons Lhere-
for • 

THE DEPUTY MINIS'floR IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI MOHD. SHAFJ 
QURESHI) : <a) The main public seclor 
mild steel plants, viz., Bbilai, Durgapur, 
Rourkela and Bokaro are e:o:pecled 10 pro-
duce respectively 29%. 15%, 17% and 2% 
of the total production iD the country 
durinll the Fourth Five Year Plan period. 

(b) Yes, ~  
mix of Bbilai and 

While the product-
Durgapur consistl of 




